RAJYA SABHA {12 August, 2005]

Demand to bring back the belongings of Tipu Sultan from London
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SHRI JANARDHANA POOJARY (Karnataka): Sir, | associate myself
with the Special Mention made by Shri Abu Asim Azmi.

SHRI JAIRAM RAMESH (Andhra Pradesh): Sir, | also associate myself
with the Special Mention made by Shri Abu Asim Azmi.

PROF. SAIF-UD-DIN SOZ (Jammu & Kashmir): Sir, | also associate
myself with the Special Mention made by Shri Abu Asim Azmi.

Need for intervention of Prime Minister to implément long-
pending railway project in Tamil Nadu

SHRI S.PM. SYED KHAN (Tamil Nadu): Sir, the matter of construction
of Dindigul-Sabarimala raii line has been taken up by many legislators
regularly for several years with no fruitful response from the Centre. The
answer, the Government always gives is "negative rate of return and
unremunerative nature of the project”, which is not acceptable to the
public. This is a misinterpretation by the Government. Raiiways are not
a public sector undertaking, which is under compulsion to make profits.
In fact, many of our PSUs are still making losses only. How many of
them have been closed citing the reasons of loss? Why the Railways
do not consider this as a developmental project, as most of the people
in our area have not seen a rail in this 21st century. No direct Central
Government project has been sanctioned to our area till date except
the projects under MPLADS. How can an under-developed area be
developed by such a decision of the Railways, talking about profit in
the infrastructure development matter? Railways have a long list of loss
making routes. But have all of them been closed by the Railways?
Railways are very much aware that instead of constructing the whole
line at a stretch from Dindigul to Sabarimala, work can be taken up in
two phases, namely, the first phase would be from Dindigul to Gudalur
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